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Title: Need to construct rail over-bridge/underpass at various locations in Dausa Parliamentary Constituency of Rajasthan.
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HON. DEPUTY-SPEAKER: Hon. Members, some requests have come from the hon. Members to speak in the *Zero Hour'. The number of matters to
be raised in the *Zero Hour' is decided by ballot and the time given is two minutes. If any Member is having any urgent issue to be raised, the same
may be allowed but for one minute only. I would not allow the Members to repeat the issue and those who are regularly raising the issue in the
*Zero Hour' are not allowed. If I allow it regularly, then ballot would not be of any value. Therefore, only if the issue is urgent, and those Members
who have not participated, as a special case, will be allowed, not regular Members.

Only one minute, hon. Members are allowed to speak. If you exceed one minute, then, the same will not be recorded.



